Abstract

Disaster Management - Corona Virus Disease (COVID-19) - Infe;tiun
prevention and control —Notification issued of Government of India -

Ministry of Home Affairs - Addendum received - Amendment to
Notification - I[ssued.

REVENUE AND DISASTER MANAGEMENT DEPARTMENT

Disaster Management Wing, OM |l Section

G.0.(Ms)No.174 Dated:28. 03.2020
aflem, udigef 15
SHlimauEmaut gl 2051

Read: 1. G.O.Ms.No. 152/Health and Family Welfare (P1)
Department dated 23.3.2020.
2. G.0.(Ms) No. 172 Revenue and Disaster Management
Department DM II Section dated 25.3.2020.
3. Notification Order No. 40-3/2020-DM-1(A) issued by the

Government of India, Ministry of Home Affairs, New Delhi
dt.27.3.2020

4.From the Principal Secretary and Commissioner of
Revenue Administration, OCI/563/2020, dated 28.3.2020
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NOTIFICATION

WHEREAS in supersession of G,0. first cited, Orders have issued
in the order second cited on effective and immediate measures need to
be continued to prevent and cantain the spread COVID-19 applicable
through the State with effect from 25.3.2020 which came into force for
@ period of 21 days with effect from 25.3.2020.

WHEREAS the Principal

. Secretary/Commissioner of Revenue
Administration in the letter fou

rth cited has stated in continuation of the



ed notification in the ref.E:rem:e
reconciled with the
he G.O. 2™ cited.

above, the Government of India has i55uU ;
third cited and the above addendum has been go
G.0. 2™ cited and sent the amendment proposal to

NOW THEREFORE the State Government of Tamif Nadu based on
the proposal of Principal Secretary and Commissioner oE REYRIuE
Administration and Issues following amendment to G.0.(Ms).No. 172
Revenue and D.M. (DM.II) Department, dated: 25.3.2020.

A. Against Clause 2 the sub-clauses (h) & (i) under
exceptions may be added:

(h) Agencies engaged in procurement of agriculture products,
including MSP operations.
(i) "Mandis” operated by the Agriculture Produce Market
Committee,
B. Against Clause (4); Sub-Clause (a) in exceptions it may be
read as follows:

a) Sheps including rations shops (under PDS and FCI
operations) dealing with foed, grozeries, Ffruits and
vegetables, diary and milk booths, meat and fish, animal
fodder and includes shops for seeds and pesticides and
fertilizers. However district authorities may encourage

and facilitate home delivery to minimize the movement of
individuals outside their homes.

C. Against Clause 4, the following two sub-clauses may be added
under exceptions;

(k) Farming operations by Farmers and Farm workers in the
field. -

(1) Custom Hiring Centres (CHC)' related to farm machinery.

D. Against Clause 5 the following exception sub-clause may be
added:

(e) Manufacturing and packaging units of Fertilizers, Pesticides
and Seeds.

E. Against Clause 6, the following exception sub-clause as (F)
may be added:









